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[Shrimati Indra Gandhi]

affects the local population. I do not think
I can add much, bccause the other question
asked by the hon. Member is an overall quis-
tion which we have discussed many times. I
should only like to refute that part of this
statement where he says that we are trying to
encourage the Government of West Pakistan
or that we are appeasing them in any way, I
protcst against that statement.

SHRI SHYAMNANDAN MISHRA : In-
directly encouraging.

SHRIMATI INDIRA GANDHI: Neither in-
directly not directly are we encouraging them.
In fact, we are very active in drawing the
world’s attention to the real state of affairs there.
As the House knows, this is a rather delicate
matter which we have discussed on numerous
occasions with the Members of the Opposition
and we can discuss it again with them. I do
not think that one can talk about these things
especially in answar to a calling-attention-notice
which_deals with a spscific matter such as the
outbreak of cholera.
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NavaL CEREMONIAL, CONDITIONS OF SERVICE
AND MISCELLANEOUS (AMENDMENT)
REGULATIONS

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): T beg to lay on the
Table a copy of the Naval Ceremonial Condi-
tions of Service and Miscellaneous (Amend-
ment) Regulations, 1971 (Hindi and English
versions) published in Notification No. S.R.O.
179 in Gazette of India dated the 29th May,
1971, under section 1835 of the Navy Act, 1957.
[Placed in Library. Sce No. L1 326/71]

REPORTS UNDER ARTICLE 151 (1) OF THE
CONSTITUTION AND APPROPRIATION
AccounTs Fre.

THIL MINISTER OF STATE
MINISTRY OF FINANCE (SHRI
GANLSH) : T beg to lay on the Table ;
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(1) A copy cach of *he following Reports
under article 151 (1) of the Constitution :

(2) Report (Hindi and English versions)
of the Comptroller and Auditor General of
India on the Appropriation Accounts of the
Central Government (Posts and Telegraphs)
for the year 1969-70. [Placed in Library. See
No. LT—327/71]

(b) Report of the Comptroller and Auditor
General of India on the Appropriation
Accounts of the Central Government (Defence

Services) for the year 1969-70. [Placed in Libra-
7. See No. LT—328/71]

() Report of the Comptroller aud Auditor
General of India on Central Government
(Givil) Revenue Receipts for the year 1969-
70. [Placed in Library. See No. LT—329/71)

(d) Report (Hindi version) of the Comptrol-
ler and Auditor General of India on the
Appropriation Accounts of Central Govern-
ment (Railways) for the year 1969-70. LPlaced
in Library. See No. LT—330/71]

(2) A copy each of the following Accounts :

(a) Appropriation Accounts, Posts and
Telegraphs, for the year 1969-70 (Hindi and
English versions). [Placed in Library. See No.
LT—331/71)

(b) Appropriation Account of the Defence
Services, for the year 1969-70 and commercial
Appendix thereto. |Placed in  Library. See No.
LT-332/71)

(c) (i) Appropriation Accounts, Railways,
for the year 1969-70, Part I—Re-
view (Hindi version).

(i) Appropriation Accounts, Railways,
for the year 1969-70, Part I1—
Detailed Appropriation Accounts
(Hindi version). |Placed in Library.
See No. LT—333/71]

(iii) Block Accounts (including Capital
Statements comprising the Loans
Accounts), Balance Sheets and
Profit and Loss Accounts, Railways,
for the year 1969-70, (Hindi
version). [Placed in Library. See No.
LT—334/71]
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STATEMENT RE: COLLISION BET-
WEEN LUCKNOW-GORAKHPUR PAR-
CEL PASSENGER AND KANPUR- BARAU-
NI FAST PASSENGER ON N. E. RAITLWAY

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : I lay on the
Table a statement regarding collision between
184 Dn. Lucknow-Gorakhpur passenger and
32 Dn. Barauni-Kanpur fast passenger outside
Gonda station of N. E. Railway on 5-6-1971.

Statement

On 5-6-71 Train No. 184 Down Lucknow-
Gorakhpur Parcel Passenger passed through
Gonda Kachahri station on the Lucknow-
Gonda single line Metre Gauge section of the
North Eastern Railway at 03.34 hours. While
this train was standing outside the first stop
signal of Gonda station for reception, train
No. 32 Down Kanpur-Barauni fast passenger
which left Gonda Kachahri station at 03.46
hours came from behind and collided with the
rear of the train No. 184 Down at about 03.53
hours. As a result 3 inspection carriages
attached in the rear of the Train No. 184 Down
were badly damaged and capsized and the
third-class-cum-luggage and brake van of the
tramn and two third class coaches next to
it also capsized. The engine of Train No. 32
Down derailed ol its tront wheels.

In this accident 8 persons, all of them rail-
way cmployees and their dependants who
were travelling in the Inspection carriages,
were killed : 5 on the spot and 3 in hospital.
Seven persons ot whom 4 are railway_employ-
ces and their dependants and 3 passengers
sustained gricvous injuries and another 2 per-
sons of whom onc is a railway employce and
the other a passenger sustained minor injuries.
In addition Y persons who had sustained only
trivial injuries were discnarged after bang
rendered first-aid.

Immediately after the accident all the inju-
red persons were rendered first-aid and rushed
to the railway and cwil hospuals at Gonda.
The 4 railway employees and their dependants
who sustained grievous njuries and one rail-
way employee with minor injurics are being
treated 1n the Railway Hospital, Gonda and 3
passengers with grievous injuries and  one



